
CSOTBAL ADMINISTR^TIVS THIBU.m,PRirCIFAL BENCH,

322/90'

Mew i3elhi this 2$th Aiigust|i994j

Hon'ble Mii S.R.Adig®, MemberCA)

Hon*ble MrsJ Lakshmi Swaninathan , MembsrCJl

Shri K.M.Govilla,
Commercial Inspectorj'
Railway Station,
Ratangarh(Rajasthan5,
R/o J-201, Rajouri Gard0rt|'
f^w Dalhi J.J,».. .Applicant

Shri B,S,Malriee=^Advoc«t«|

versus

Union of Indies through

!• The General Manager,
Northern Railway|^
Baroda House,^
N6W Qelhii

2. Th® Divisional Railway Manager,
Northern Railway^
Bikan^ir f J.... .Respondefvtsl

By Advocate Shri O.P.Kshatriya

By Ffon'ble Mr;^ S.R.Adig©, Member(Af

In this application, Shri K.MiGowiHa^
Ratangarh

Commercial Inspector./Railway Statios i Rajasthah) ;

has clainaed promotion as Commercial Inspector,

Grade Hs.550-.75pA Cttober, 1985:or Iflf^S or
at least frosa the dat@ of promotion of his juniors^

Shortly stated, the applicant joined

the servic© as a Booking Clerk on 5.11,53 in th©

Northern Railway# Thereafter, he was preanoted

as Senior Booking Clerk, and in 1959 as Head Booking

Clerk Grad© Bs.'425-640/- and in the Grade Ss.^55-700/-

in 1982. He was promoted as Booking Supervisor Grade

RS350.750A i|i'^4.
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3, In 1S84, the respondent no|2 asked for option

for promotion to the post of Commereial Inspector

Gradefls455-7ibo/- and. the applicant gave his option
for the sanffif After holding a selection for the
postf the respondents prepared a panel vide letter

dated 25.1,'85(Annexure-A3) in which the applicant

also figtiredl Eventually^ the applicant wasposted as

Commercial Inspector vide order dated il/li5S4|85(Ann-A4j
Mednv^il@i '̂ as the applicant had already been promoted

in 1984 itself as Booking Supervisor in the higher

scale Bsi^550750/-. he represented on 12|t|b5
praying

(Annexure-R9)A^af his willingness for absorption

as Coninercial Inspector to be treated as cancelled

and he may be allowed to continue his career

advancement in the category of Booking Supervisor!
it up vdth

He followed/the other letters also expressing his

unwillingness to go as a Commercial Inspectorl

However, as he had exercise his option for posting

him as a Commercial Inspector and he had b^en

posted as such vide order dated 11/15;4|85| l^s
refusal was not accepted! On l|9#iB5, he was

directed tp, join as a coffimercial Inspector at Rewari

and he joined as Conmercial Inspector grade aj455-'7DO/H
on 2|9;^f ^

/Thereafter, on 25;^loia5, Shri Saddiq Ahmad, the

applicant as well as Shri Shah Karan v^re promoted

as Comesercial Inspector in the higher grade

te|550-750Al Shri Saddiq Ahmad f who was the
sejrtionBOstftwas posted in Bikaner Division; the

appUcant was ordered to be transferred to Jodhpur

Mvisicmi while Shah Karan was ordered to be

transferred to Allahabad E%vision! Shri Saddiq Ahmad as

well as Shri Shah Karan were allowed to join the

higher grade soonafter^but the applicant was not

relieved to proceed on promotion to the higher grade



-3-

&350-750/-. till 251^188 (Ann@xui:©-Ail)| The

respondents contend that the applicant was not

spared for Jodhpur Efeivision to join as Consiercial

Inspector grade Rsi550-75p/- in the interest

of the administration;^ Meanwhile;' the applicant

contends that had he been spared to proceed on

promotion to Jodhpur Qivisiosi, he could have also

been transferred to Bikan®r Division i.«her«! there

was a clear vacancy consequent to the retirement

of Shri Saddiq Ahmad 31^2185,

4, 1,'JS have given this matter our

careful consideration^ While the public interest

is nodoubt paramount, the respondents have

not specified v^hat reasons stood in the way of

relieving the applicant to proceed on promotion

within reasonable tiroes' \'ie do not think that

there was ^equate justification for the

respondents to delay relieving the applicant to

join the place of posting on promotion for such

a long period of

5, In the facts and circumstances of this

particular case^^herefore , this application

is allowed, and the respondents are directed to

grant proforma promotion and notional fixation

of Salary to the applicant as Commercial

Inspector in the gr«de of Hs#5^-750/- w'|e||f||
the date his immediate junior was promoted

of pay
without payment of arrears/but with other

consequential benefits.' No costsj

/ug/


